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(b) if so, the number of inquiries 
so held and the number of officers 50 
deputed; and 

(c) whether the Government of those 
foreign countries have extended their 
co"operation in such inquiries? 

The Minister of Finance (Shrt 
Morarji Desai): (a) There has been 
no such deputation upto the 1st Sep-
tember, 1962. 

(b) and (c). Do not arise. 

Correction of Answer to UDStarred 
\ Question No. 2164, datetl 3-9-1962 

The r"~ r "r State ill the MiDistr,. 
of Home Aaa •• ':, .Shri Datar): For 
the reply to part ~  of Unstarred 
Question referred to ~.  "1E' follow-
ing may ~"  be substituted: 

"(a) The allowance ·being paid 
to Government empioyees in 
Nag"-land at a rate of 33-113 per 
cent of ~ r pay, subject to cer-
tain minima and maxima is called 
'spedal pay' and not 'Disturbed 
Allow artce' .• ', 

12 h1'!l. 

OBITUARY REFERENCE 

Mr. Speaker: I have to inform the 
House 'Of the sad demise 'Of Shri V. K. 
Vidyalankar Koratkar who passed 
away on the 3rd Sep!ember, 1962 at 
Hyder .. bad at the age of 66. 

Shri KoraLkar was a Member of the 
Second Lok Sabha during the years 
1957 to 1962. 

We deeply m-ourn the loss of this 
friend and I am sure the House will 
join me in conveying our condolences 
to the bereaved famUy. 

The House may stand in silence for 
. a short while to express its sorrow. 

. The Members then stood in silence 
for a short while. 

CA.I..UNG ATTENTION TO MATl'ER 
OF URGENT PUBLIC IMPORTANCE 

12.01 hrs. 

CuLLISION BETWEEN MOTOR TRUCK AND 

LIGHT ENGINE NEAR JUNNERDO 
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Shri Nambiar (Tiruchirapalli) : It 
may be read in English also. 

81ni Shahnawaz lOtan: At aLout 
21.30 hrs. on 1st September, 1962. a 
collision took place between a light 
engine proceeding from Junnerdeo to 
Iklehra on the Parasia-Amla Section 
of Central Railway and a motor truck 
on a non-interlocked manned level 
~r  gate No. 15 situated at Mile 
685t (within station limits of Junner-
deo). 

As a result of this accident, three 
occupants of the truck were killed on 
-the spot. Seven others including the 
truck driver and the conductor, S'13-
tained injuries and were sent to the 
local hospitals at Junnerdeo. Later 
aome of them were transferred to the 
Medical College Hospital at Nagpur. 

at the injured sent to the hospital£', 
two succumbed to their injUries laler. 
Another two have since been dis-
charged. The remaining three are still 
In hospitals, two at Nagpur and one at 
Junnerdeo. 

The Medical Van from Amla aC-
r.ompanied by the Assistant Surgeon, 
Amla was rushed to the Eite im-
mediately on receipt Of irIformation 
.bout the accident. 

A committee of Senior Scale r~ 

is investigating the cause of the ac-
."Ident. 
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Shri S, M. Banerjee (Kanpur): The 
Minister said that it is not possible to 
man all the unmanned gates_ But this 
accident occurred at a manned gate. 
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8hri Eswara RNdy (Cuddapah): 
Since it was a light engine, may I know 
whether any information was given to 
the gate-keeper? 

Mr. Speaker: That is still to be 
found out whether information was 
given to the gate-keeper by the 
Station Master Or not. 

Shri Nambiar: That is the normal 
practice. 

1I1r. Speaker: Whether it was follow-
ed Is yet to be found out. 

Shri Nambiar: My submission is 
that it is a non-in\;enocKea section; it 
was a non-scheduled train and light 
engine. So, there must have been some 
information. I want to know whether 
that informatiOn was given. 

Mr. Speaker: Order, order. The hon. 
Members seems to be having more in-
formation. 
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12.011 hrL 

PAPERS LAID ON THE TABU! 

FINANCE ACCOUNTS AND NOTIFICATIONS 
UNDER PuBLIC DEBT ACT 

The Deputy Minister In the Ministry 
of FinaBce (Shrimati Tarkeshwari 
'!Inba): On behalf of Shri Morarji 
Desai, I beg to lay on the Table:-

0) a copy of the Finance Accounts 
of the Central GoverJlIYlent for the 
year 1960-61. [Placed in Library. See 
No. LT-406/62]. 

(ii) a copy each of the follOWing 
'itules under sub-section (3) of section 
28 of the Public Debt Act, 1944:-

(a) The Public Deb: (Second 
Amendment) Rules. 1&(j2 pub-
lished in Notification No. 
G.S.R. ~. dated the 25tn 
August, 1962. 

(b) The Public Debt ~

ation Bonds) Second Amend-
ment Rules, 1962, published ill 
Notification No. G.S.R. ~ 

dated the 25th August, 1962. 

(c) The Public Debt (Annuity 
Certi.tl.cates) Second Amend-
ment Rules, 1962, published in 
Notification No. G.S.R. 1097, 
dated the ~  Augugt. 19G2. 
[Placed in Library. See No. 
LT-403j62]. 

ANNUAL REPORT OF HINDUSTAN MACHINE 
TOOLS LL>1:ITED AND REVIEW BY Gov-

ERNMENT 

The Minister of Steel and J1eaVT In-
dustrIes (Shri C. SabrallUlliam)': I 
beg to lay on the Table a copy each ot 
the following papers: 

(i) Annual Report of the Hindu-
stan Machine Tools Limited. 
Bani!alore. for the year ~ 

62. a ~ with ell<, Audited 
Accounts ilnd the, ommen!s ot 
the Comptroller ~ d Auditor 
General thereon, undu eub-
section (1) of section 619A "f 
the Compani.;s Act. 1956. 

(ti) Review by the Government on 
the working of the above com-
pany. [Placed in library. See 
No. LT-402j62]. 

ANNUAL REPORT OF OIL AND NATURAL 
GAS COMMISSION 

The MInister of Mines an. Fad 
(lihri K. D. a a ~a  r beg to lay 
on the Table a copy of Annual 
Report ot the Oil and Natural Gas 
Commission for the year 1961-62. under 
sub-section (3) of section 23 of the 
Oil and Natural Ga, Commission Act, 
1959. [Placed in Library. See No. 
LT-401j621. 


